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Mr. Speaker: I bave already ,iven 
Iter a chance. 

..,t ask.inc a question. 
Mr. ~ e  No. Shri P. C. Borooah. 

8hrl P. C. Bo..-h: May I know 
whether Govetnment's attention bas 
-.. drawn to the deliberate distor-
tion 01 reports by this seetlon Of the 
pretIS to the effect that then! were as 
lDany casualties on the Delhi roads 
«uring the black-outs as on the lIght-
Ing front; if so, whether Government 
.... ve banned the circulation of thI. 
particular issue of the paper? 

Shri L. M. MIshra: We have seen 
ali these reports. We are unnecessar_ 
Dy giving publicity to what appears 
in the press. 

Shrl Indrajlt Gnpta: May I dMl .. 
the Minister's attention to a report 
... hich appeared in the Calcutta State.-
man of 8th October which says that 
eopies of Newsweek, an American 
Weekly, which arrived in Calcutta by 
air for sale were detained by the cus-
toms official. at Dum Dum becau.·e 
the Weekly was alleged to contain an 
article likely to encourage communal 
end anti-Indran sentiments? I want 
to know why this particular issue, 
... hieb was detained on these grounds 
by the ClL'\toms officials, was subse· 
quenUy released and was allowed to 
be soJd freely and distributed in this 
ClOllOtry? 

Shri L. N. MIdIra: I am not aware 
of this particular question. I requlrtl 
notice for this. 

Shri Kapar SlDJh: Do Government 
regard every utterance not applauding 
Govemment's action and polley as 
anti-Indian; if not, wbo is to judge 
the matter and how? 

Shrt L. N. MIsbra: The people al 
large. the democracy itself, will judge. 

Mr. Speaker: Next question. Shrl 
Yashpal Singh. 
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'717. Shrt 8. M. Banerjee: 

Shrl YashpaJ Sinch: 
Shri Kapnr SlD&'h: 
Shrl Warlor: 
Shrl DaJl: 
Shrl Eswart. Reddy: 

Will the Minister oC 110 .... AftaIN 
be pleased to .tate: 

(a) whether it i. a fRet th.t A •• is-
tants. Upper Division Ch'rk. and 
Lower Division Clerks with more 
than 10 years of service in that grade 
have not yet been promoted in the 
Central Secretariat; 

(It) if so, whether stagnation in 
their grades io the muimum; aDd 
(e) the steps taken by Government 

10 remove the hardship experienC»d 
by those Assistants and Clerks? 

The Depaty Minister In the MbaIJ.. 
try 01 Home Allain (Shrl L. N. 
MUbra): (a) to (c). A statement 18 
laid on the Table of the HoUBe. 

Slatement 

The total strength of the grad .. at 
Assistant, U.D.C. and L.D.C. in the 
Secretariat and attached offices I. u 
follo ... :-

Assistants 5.500 (appro;) 
Upper Division Clerks 3,000 (-do-) 
Lower Divilion Clerb 10,000 (-do-) 

Appointmenta to the valiou. cradell 
01 the Central Secretariat Se...-.. 
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made against the specified number of 
duty poets sanctioned from time to 
time. Accordingly. promotions ~ uld 

be made only against vacancies in ·he 
l e~ ec i e grades as and when they 
become available. It is true that in 
e&<:h grade there are persons who 
have put in 10 years or more service 
and who h'ave'not had an opportunftj 
for promotion. But. as-s.tated e lie ,~ 

prO'motion is not automatic and dE"-
pends upon the availability of vacan-
cie.. According to available informa-
tion, there are 64 Assistants, 151 Uppe, 
Division C1erlk. ond 200 Lower D,v;-
.Ion ClerlO who have reached h~ 

maxirltum of the pay seal"" of their 
grades but compared to the total num-
ber Of duty poots in Ill""" grades, It 
cannot be laid that stagnation in these 
g de ~ is great. However, with d 

view to improving the prospects of 
promotion of persons with long years 
tit service, direct recruitment to !1e 
gNde. of Section Officer and A.sis-
tant has bee" temporarily reduced .nc.! 
direct recruitment to the grade of 
U.D.C. has altogether been abolished. 

Drl S. M. Baae'Jee: Sir, I rise on 
• point of order. ActuallY, the ques-
tion asks whether it is a fact that 
Assistants. Upper Division Clerks etc. 
with more than 10 years of ... rvice. 

Mr. SPeaker: I have read it. 

&hrI S .. M. c ~ ,  In the ~

ment an etrort has been mnde by 
Government to say' "Those people 
who ani in the m3ximum grade". 
Then· is nn attempt to ~u e~~ th!' 
real informntion from this Hausf'. If 
7'Ou wHI kindlY allow me. I will give 
you the ('orn'ct inform:ltion. 

Mr. Speaker: I will allow him an 
epportunity to ~  a supplem£"ntaJ'Y· 

Shrl S. M. BanBrjee: That you will 
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Slarl S. 1IL BalllerJee: I would like 
. to know whether it is. fact that 
2,200 Lower Division Clerks and 
800 Upper Division Clerks, who have 
put in more t.han ten ~  of ser-
vice and are overdue for promotion, 
are stagnating in those PIIrti.cular 
grades, and if so, may I know w he-
ther the Government contemplate to 
appoint a Committee to investigate 
into th;', i.e., why there is this stag-
nation, or whether they have in mind 
to abolish these grao;les and merge 
them into one? 

Sbri L. N. Mlahra: Instead of 2,400 
it may be 2,800. I m not sure about 
it. 

Silri S. M. Banerjee: That was my 
point of ordet, Sir. I am not request-
ing him to give the quantity of wheat 
supplied under P.L. {80. I have 
asked for the specific number of 
AssI.tants, Upper Division Clerks and 
Lower Division Clerks. Here, even in 
the s'tatement, it has been stated: 

"Assistants 5,500 approximate-
ly." 

What does he mean by 'approximate-
ly'? They do not know even the 
specific number of A.slstants, uncI 
and LDC.? 

..... 8pea.l!er: He has given the 
figurt>, 2400. 

Sllri S. M. Banerjee: No, ther. are 
2.200. 

Mr. Speaker: He gays that he might 
look into it again. 

Sbrl S. M. Banerje.: That is not th,· 
thiny-, 

Mr. Speaker: Now he might pu' 
hi ~ question. There is nO point of 
order. 

ShrI S. M. Banerjee: It should b" 
laid on the Table. Information should 
not ~ supprcssf'd ~  this House. 

Mr. Speaker: If he writ"" to me, 
then certainly I will ... 

8hrl S. M. Banerjee: 1 want to know 
.. heth ... r there are 2,200 L.D.C.. and 
800 U.D.C.s, who have put In more 

If,: 
than ten yeats of service and who 
have been rottins on the maximum 
without any further promotion and 
if 80, whether Government have 
taken any decision to combine thee 
two grades and open further venues 
of promotion or appoint a Commis-
sion to invf'stigate in to it. 

tIfCIf" ~  : ~ ",Ii" m 
~  

Sbri L. N. Mlllhra: According tf) 
the information avilable here. they 
are about 2,.a0 .... 

Mr. S ~  He i. also referring 
to some publication. That must aloo 
be of Government. He may, lher ... • 
fore, check up. 

Sbri L. N. Mlsbr.: Regarding the 
question of appointment of a Com-
mittee, this has been agitating our 
mind for sometime paot. W. aTe 
aware of the dUllculti .... and problema 
ot tbe employees of these cln.eo. 
We have received a number ot rep-
resentations from their oreanillltiol\ll 
also. I might mention here that 
there is a ~  under ('onsideora-
tlon .. 

ShrI Bart Vishnu Kamatll: Active 
consideration! 

Sui L. 'N. Mlsbra: .. to set up • 
Committe .. ' to look into the gricvancMl' 
and suggest remedial measures. h~ 

Committee is proposed to consist of 
the Establishment Officer tr, the 
Government of India and ~, .. ~n
tntives, erne t'<lch, from Hit' ~ i  

of Defence, Jo"irl:H'j('" nnd the D-:·p:"·:-

menf. of dl l ni ,~  ... ·l' Rt.:'hr.'ns, 
Ttu:- Ministry of Hom,· Affair" Lo;; In 

tou("h wi1h thr respective! MiniRtriH 
and I hope hi~ CCJmmittp(-, will lJf Sf:'t 
up soon. 

Shrt Kapur Sin.fb: Do Governm,..nt 
properly "ppreeiate th,ll promotionu] 
stagnation ill just another nam{> for 
'dp-incpn1 ivioSation' which invur iahl), 
Jf.'ads to de-efficiency? 

Sbri L. N. Mlshta: On the question 
of promotion, It tht!re are no vee-an-
cie! how can we promote thern1 
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There are two reasofUI why they are 
not getting promotions tor 80me time 
past; one i. raising of the retirement 
• ge form 55 to 58; the seconl! is adop-
tion of economy measures. 'nlat is 
·fhe reaSon why lome of the openinlll 
.have, of ooll1'lle, been closed. 

.5hrl Kapur BIiDCh: He has not an&-
-rea my question, but he hal &nil. 
weTed something else. 

M6. Speaker: Shri Kapur Singh baa 
liven a proce .. whereby all this leads 
to ineftlcioncy luch as decentivisation 
and another tde .. ' t perhaps dehydra-
tion or something like that. 

Shrlmatl Savitrl NIpm: May 1 know 
how long this committee is going to 
take to give it. final verdict? What 
are the terIIlll of reference of this 
committee which will decide the fate 
of these clerks, lower division as well 
as upper division clerks? 

Shrl L. N. MIshra: The terms of 
reference have not been finalised, but 
we have asked them to complete the 
report within three month •. 

Shri Warlor: May 1 know whether 
it is a fact that Government have 
imposed a ban on the promotion of 
c1erlu in the Secretariat whereas 
they are not imposing such ban on 
the fir.t grade oftlcers, and if so, the 
reasons therefor? 

Shrl L. N. M\IIIu'a: No ban has been 
imposed, but the point is that, some 
new posts are not being filled, and new 
appointmento are not being made far 
reasons of economy, and this haa 
resul ted in the closing of some of the 
openinp. 

Shrl Kapur ~h  There is a writ· 
ten ban. 

Shrl A. p. Sharma: 11 this .tagna· 
tion due to Inadequate chances of 
promotion or due to BOrne other rea-
aons? U It is due to Inadequate 
chances of promotion, are Govern .. 
ment contemplating to increase the 
higher grade posta? 

8IIrl L. N. Mbh .. : No; as I have 
..ucI _ am IDcreaM th_ posta ~ 

if there is need. U hon. Members 
want only to increase the number of 
posts In the higher grade .... 

81ui A.. P. Sbanaa: The bigher 
grade posts shOUld be increaaed OD. 
a percentage basis In every Depart... 
ment. 

8hrl L. N. 1Illdlra: .... and If the,. 
want that all these 18,000 people 
should be promoted, then it wlll be 
diftlcult for ua. 
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